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above Report (Hindi and 
English versions). 

(2) A stalement show!ng reasons why 
the documents mentioned at (I) (i) 
above could not be laid on the 
Tahle within the period presc .. ibed 
in sUb,scclion (2) of seclion 16 of 
the said Act. 

[Placed in library. See No. LT-1982/ 
69.1 

Papers under Essential Commodifies Act, 
Te,tltil. Committee Act. etc, etc. 

THE DEP1'TY MINISTER IN THE 
MINISTRY OF FOREIGN TR.o.DE (SHRI 
CHOWDH·\RY RAM SEWAK): I beg to 
lay on Ihe Table: 

(I) A wry of the Cotton Textiles 
(('ontrnll Third Amendment Order. 
1%9 mindi w"ion) publishtd in 
Notificalion No. G. S. R. 4265 in 
Galellc of India dated Ihe 25th 
October. I "6'!. under sub-section (6) 
of sectlun 3 of the Esscntil:tJ Com-
modities Act. I Y55 [Placed in 
Lihrary. See No. LT·-19R3/(·91 

(2) A copy IIf the Textile, Commi'tee 
(Second Amendment) Rules, 1969 
(Hindi versi,'n) published in N,,!ifi-
"'!lion No. G S. R. 2171 in Galelle 
of India dated Ihe 13lh Sel}lembcr. 
19()9, under sub ~ection 0) of ~ection 
22 of I he Textilc~ Committee Act, 
1963. [Placed in Library. See 
No. LT···19R4/69/ 

(3) A copy of NOlification No. S. O. 
3745 (H indi and English versions) 
published in Gazelte of India dated 
the II (h Septem"e" 1969 regarding 
mana¥ement of the Rai Saheb 
Rekhchand Gopald.s Mohta Spinn-
illg and Weaving Mills Limited, 
Akola. under sub· section (2) of 
section I'A of the Induqries 
(Devlopment and Regulation) Act, 
1951. I PlaCed in Library. Su 
No. LT-19R5/69J 

(4) Ii) A copy of t~e Coir Industry 
(Amendment) Rules, 1169, pub-
lished in Notification No. S. O. 
2qR3 (Enllli.h version) and S. O. 
2985 (Hind, vers'on) in GazeUe 
of India dat.d the 26th July. 1969 
under sub-section (3) of section 
26 of tho Coir Inclultry Act, 19'3. 

(ii) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the above Notifi-
cation. r Plac,d in library. See 
No. L T -19~6/6Y1 

(5) A copy each of Ihe following Noti-
fications under sub-sec,ion (3) or 
section 17 of the Exr"'" (Quality 
Control and Inspection) Act, 1963 : 
(i) The Export of Vacuum Flask. 

(In.poction)· Amendment Rules, 
1969 (Hindi and English versons) 
published in Notinc"tion No. SO. 
3627 III Galelle of India dated 
the Rth September, 1%". 

(ii) The Export of Laundry Soap 
(Inspection) Amendment Rules, 
196'1 (Hindi and English versions) 
published in Notification No. S.O. 
362K in Gazelle of India dated 
the 9th September, 19(,9 

(iii) The Export of Inorganic" Chemcials 
(Impection) Amr.ldmcnt Rules. 
1%9 (Hindi and English versions) 
published in Notificat ion No. S. 
o 3732 In Gazelle of India dated 
the 10th September, 1969. 

(iv) The Export of Inorganic Pig-
ments (Inspection) Amendment 
Rulcs. 1969 (Hindi and English 
version) publi,I1ed in Notification 
No. S. O. 3744 in Gazelle of 
India dated the 11th September. 
19119. 

(v) The Export of Vinyl Film and 
Sheet 109 (Inspection) Amendment 
Rules. 196'1 (Hindi and English 
versions) published in Notification 
No. S. 0 3747 in Gazelle of 
India dated the 12th September, 
1969. 

(vi) The Export of Linoleum (Quality 
Control and Inspection) Rule., 
1969. publi.hed in Notificat ion 
No. S. O. 3753 in Gazelte of 
India dated the 15th September, 
1969. 

(vii) The Export of Coir Yam (Inspec-
tion, Second Amendment Rules, 
1969, published in Not.fic31ion 
No. S.O. 4431 in Gautte (.f India 
dated the 29th October, 1969. 
[P/aud /" Ubrory. Su No. 
LT-1987/69) 


